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Counsel for petitioner present. Counsel for Respondent also present. As seen
from our order dated 07.06.2017, a direction was given to the petitioner for
making compliance with the provisions of Section 9(3)(b)(c) of the I&B Code,
2017. But till date, the petitioner has not complied with the same.
Non-compliance of the same. entails abatement of the petition. Therefore, the
petition is dismissed. However, the petitioner is at liberty to file fresh application

if desired.
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